41 Written Answers

The quantity of foodgrains aliotted to all States and
UTs under the scheme since its inception is as follows:

Year Quantity (In MTs)
1995-96 7.13 lakh
1096-97 15.86 lakh
1897-98 25.68 lakh

(¢) An amount of Rs. 1070.38 crore was spent
by the Central Government on this scheme during
1997-98.

(d) and (e) As the programme has been extended
to all blocks and urban areas in the country only in the
year 1997-98, it has not been possible to conduct any
formal review or evaluation of the scheme so far.

(f) and (g) According to present indications, the
scheme is expected to continue during the Ninth Plan.

[English]
National Environment Fund

*77. SHRIVILAS MUTTEMWAR : Wil the Minister
of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Government have decided to set up
a National Environmental Fund for developing forests
.with the help of global agencies like the UNDP;

(b) It so, the detalls thereof;

(c) whether the Government have received financial
assistance from International Institution Agencies/
Organisations during the last five years for setting up
National Parks/sanctuaries; and

(d) i so, the detalls thereof, including the position
of utilisation of funds and the deficiencies observed in
the implementation of the programme as per the
guidelines by the State Governments and action taken/
proposed for mid course correction?

THE MINISTER OF ENVIRONMENT AND FORESTS
(SHRI SURESH PRABHU) : (a) No, Sir.

(b) Do not arise.

(c) and (d) No financial assistance has been
received from any international agency for setting up of
National Parks/sanctuaries. However, a project titled
“India Eco Development Project” funded by IDA/GEF is
under Implementation and it aims for bio-diversity
conservation through eco development in Seven
National Parks/Tiger Reserves. The project is in its initial
stages of implementation with an outlay of Rs. 294.93
crores over a period of five years. The project has
provisions for mid-term evaluation to rectify the
deficiencies, if any, observed during the implementation
of the programme.
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Compensation to Students

‘78. SHRI C.PM. GIRIYAPPA :
SHRI RAMKRISHNA BABA PATIL :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Question Papers set up for the Class
X and Xl examinations conducted by C.B.S.E. in 1998
were out of syllabus and too lengthy;

(b) it so, the details thereof and the reasons therefor;

(c) whether the Government propose to compensate
the students on this count; and

(d) is so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT AND MINISTER OF SCIENCE AND
TECHNOLOGY (DR. MURLI MANOHAR JOSHI) : (a)
and (b) As per information received from the Central
Board of Secondary Education (CBSE), the Question
Papers set in Class X and Class XlII examinations held
in 1998 were within the scope of the syllabus and
pattern prescribed by the Board.

(c) and (d) Do not arise.

[Translation]

Conversion of State Highways into
National Highways

*79. SHRI ASHOK PRADHAN :
SHR! SITA RAM YADAV :

Will the Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether the Government have received any
requests from various States regarding the declaration
of New National Highways and are considering to
convert some State Highways into National Highways
during the current year as well as Ninth Five Year Plan
period;

(b) if so, the State-wise details thereof alongwith
the names and stretches of each State Highway likely
to be converted into National Highway during the said
period; and

(c) the time by which these are likely to be declared
as National Highways?

THE MINISTER OF LAW, JUSTICE AND COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT
(SHR! M. THAMBI DURAI) : (a) Yes, Sir. Proposals for
declaration of new National Highways from various
State Governments have been received and during the
year 1997-98, Government has already declared
18 new National Highways aggregating to a length ot
4219 Kms in different States details of which have been
given in the statement enclosed.



